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Bill No. 39 of 2021 

THE RIGHT OF CHILDREN TO FREE AND COMPULSORY 

EDUCATION (AMENDMENT) BILL, 2021 

By 

SHRI SUSHIL KUMAR SINGH, M.P. 

A 

BILL 

further to amend the Right of Children to Free and Compulsory 

Education Act, 2009. 

BE if enacted by Parliament in the Seventy-second Year of the Republic oflndia 

as follows:-

!. (J) This Act may be called the Right of Children to Free and Compulsory 

Education (Amendment)Act, 2021. 

Short title 

and 

commencement. 












